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Briogin of more item under tbe 
Public Di tribution Sy tem 

1197. SHRI MADHA VRAO 
SCINDIA: 

SHR I PIYUSH TIRKI : 

Will the ini ter of FOOD AND 
CIVIL SUPPLIES be -pleased to state: 

(a) whether Government have lately 
been considerin the question of bring-
ing more consumer items under the 
Public Di tribution Scheme; 

(b) if , what deci ion bas been 
taken in this regard; and 

(c) wb t t ep ba ve b en taken in 
pursuance thereof? 

THE D PUTY MI ISTER IN THE 
D PARTME T OF ELECTRONICS 
AND IN THE M[NISTRY OF . OOD 
AND CIVIL SUPPLIES (DR. M. S. 
SA JEEVI RAO) : (a) to (c) The 
Central Government is already upply-
jog sevon e entiat commodities, namely, 
wheat, rice, Ug.H, edible oils, soft 
cok , kero nc and controlled cloth to 
th Stat I UnioD T erritories for di tribu-
t j n under the Public Distribution 
Sy tem. While it hoot decided to 
add any other commodity, the State / 
Uoion Territories are being advised 

. from time to time to add other com-
moditi s of ma s consumption for 

• di tribution through Public Di tribution 
Syst m, for which they can make 
arr n emeot on their own. M oy States/ 
Union Terrltorie h ve been supplying 
additional item of con umer goods 

, through Public Distribution System. 
Recently, th Central Government had 
held discu sion wlth the manufacturers 

.. of toi let ap·, r zor blade , torch ceJls, 
matche and cycle lyres < nd tubes, who 
hav n reed to supply these commoditie 
to the State ' or agenci s nominated by 

r them in this behalf, at the rate they 
supply t their whole Ie distributor, 
for ale of uch product through f ir 
price shops. he tat slUoion Territory 
Admini trations hI. vo b en advi ed to 
take adv ntago of thi arran mont. 
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Import of Sugar 

1199. SHRl BALASAHEB VIKHE 
PATIL: . 

SHRI K.A. RAJAN : 
SHRI RA VINDRA V AR A: 

Will the the Minister of FOOD 
AND CIVIL SUPPLIES be pleased to 

\ 

sta te : 

(a) whether Govornment have finally 
deci d about the guantum of sugar 
that will have to be imported duriDg 
1984 ; ,. . . 
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(b) whether similarly the targets of 
export of sugar during 1984 have also 
been fixed for ; and 

(c) if so, the names of the coun-
tries from where India prop;c to import 
indicating the cost per ton of sugar and 
the cost of export pei ton fixed? 

THE DEPUTY ~INISTER IN THE 
DEPARTMENT OF ELECTRONICS, 
AND IN THE MINISTRY OF FOOD 
AND CIVIL SUPPLIES (DR M. S. 
SANJEEVI RAO) : (a) and (b) Govern-
ment have fin. Used contracts for the 
import of abou~ 3.54 lakh tonnes of 
sugar for shipment by the sellers upto 
October, 1984. The quantum of i port 
of sugar is decided from time to time 
depending on the situation in the 
domestic and intern' tional market. As 
regards sugar export, under the Intern.!-
tional Sugal Agreement, 1977 Indi ,! ha 
been allocated a quota of 6.5 I kh 
tonnes of sugar for export during 1984. 
As against this, the quantity exported 
upto 24-7-1984 is 2.51 lakh tonnes. 

(c) The purchases have been made 
. from international trader. Therefore, 

the country-wise particulars are no t 
known The cost per tonne varies 
depending on the months of delivery . 
However, the average price comes to 
abo~t US $ 190 per tonne C & FFO . 

Levy sugar for export has been 
procured at the notified ex-factory 
prices. 

Report of Ottawa based International 
Development Research Centre Re. 

Killing effect of Pesticides 

1200. SHRI K. PRADHANI : Will 
the Minister of AGRICULTURE be 
p1eased to state: 

(a) whether according to a report 
of the Ottawa based International 
Deve10pment Research Centre (lDRC) 
pesticides are proving to be greater 
killers than endemic diseases in the 
developing countries ; 

(b) whother his Ministry's experts 
have studied this Report and if so, 

·what i their reaction to the pesticid~ 
poisoning becoming the most pervasive 
occupational hazard in the developing 
nations ; and 

(c) the steps which Government 
propose to take to check the serious 
nature of pesticide pois Llning by bann-
ing thc import and use of these death-
dealing chemical which t end to wipe 
out human lives along with the pest ? 

T HE MINISTER 0 STATE IN 
THE MlNISTR OF AG RICULTURE 
(SHRI YOGENDRA MAKWr N ): 
(3) The IDRC (lnterna donal D evelop -
ment Research Centre) eports V lum\} 
12 Number 3- 0ctober, 1983 mab a 
mention that pcsticid shave over-
tuken endemic d iseases as a CJ U e of 
death in, orne countries, according to 
Dr. Wai·On-Phoon of Singapore 
University. 

(b) The officers concerned have 
studied the Reports and are of the view 
that if the pesticide, which are allowed 
to be used in a country after proper 
scrutiny of their bio-efficacy and 
toxicity, lre handled in a proper and 
prescr ibed manncr, during the manufac-
ture, transport and use, they are not 
likely to pose occupational hazards_ 

(c) In India, only those pesticides 
are allowed to be imported/ manufac-
tured and used which are registered by 
the Registration Committee, constituted 
under Insecticides Act, 19 I) 8 after 
satisfying itself rogarding the efficacy of 
the insecticide and its safety to human 
beings and animals. The Insecticides 
Rules, 1971 also contain provisions for 
printing instructions on the labe1s and 

. leaflets for safe handling and use of 
pesticides _ The packing of every insec-
ticide shall include a leaflet containing, 
among other thi ngs, the d~tails pf 
particulars regardins the chemic..lls 
harmful to human beings, animals and 
wild life, warning and cautionary 

statements, including the symptoms of 
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